21 TEM NO. 9 COURT NO. 8 SECTI ON XV
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
I.A 3/2017 in G vil Appeal No(s). 2404/2014
MANGE RAM & ORS Appel | ant ('s)
VERSUS

UNION OF I NDI A & ANR Respondent ( s)
(For clarification and appropriate order and office report)
Date : 27/02/2017 This application was called on
for hearing today.
CORAM :

HON&#39; BLE MR JUSTI CE S. A. BOBDE

HON&#39; BLE MR JUSTI CE L. NAGESWARA RAO
For Appellant(s) M. Narinder, Adv.
Ms. Anubha, Adv.

M. Rakesh Kumar, Adv.

For Respondent (s)

UPON hearing the counsel the Court made the follow ng
ORDER

Lear ned counsel for t he applicants seeks
perm ssion to withdraw this application.
Per m ssion sought for is granted.
. A No. 3 of 2017 is, accordi ngly, di smi ssed
as wit hdrawn.
[ Charanjeet Kaur ] [ I'ndu Pokhriyal ]

A R-cumP. S Court Master



